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I 

No. 25 01: 200 1 

An Act to repeal the Railway Co~npanies (Substitution of I'arties i l l  Civil 
Proceedings) Act, 1946, 

I 
Be it enacted by Parliament i t 1  the Finy-second Year oTtlie Republic of Illdin as Tollows: - 

I .  'This Act may be called the Railway Con~pa~iies (Substitution oT I'arties in Civil S ~ I O I I I I I I C  

Proceedings) Repeal Act, 200 1. . 

2. The Railway Companies (Substitution of Pailies in Civil Procecdi~lps) Act, 1946 is llepcnl of Act 

hereby repealed. 1 4  o f  1040 


